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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
{(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF MARCH 2019

;. | Restored c ) Total
sL Nature g:lean:‘l:eg ints'rti?:r? : ﬁﬁf\; I?:sctlgggd Total g?spk:l:gg | | Transfer dBl',fr?;i?‘L Total Pendency
No, asan (Fresh Cases/Con | Institution | Casesfcon |  Cases Disposal as on
01032018 | cacer) the | Cases vert cases Month 31,03.201%
month
MAIN CIVIL CASES
1 WP 168 1 1 15 15 154
2 |WA 452 42 35 77 127 127 402
3 |wpC 4647 447 5 5 457 217 217 4887
4 |WPL 978 12 1 4 17 21 21 974/
5 |WPS 11076 921 14 935 1 722 723 11288
6 |WPT 383 47 1 48 12 12 419
7 |WPCR 1035 88 88 1 72 73 1050
8 |WPPIL 56 7 7 7 7 56
S |Wp 227 1006 95 95 1 72 83 1018
10 [WPHC 4 5 5 5 5 4
A JTOTAL (1 to 10) 19805 1664 57 9 1730 13 0 1270 1283 20252
1 |FA 2908 58 6 64 1 62 63 2909
2 {FAM 691 33 1 34 1 9 10 715
3 |5A 6012 79 3 82 1 149 150 5944
4 |[MA 294 14 1 1 16 8 8 302
5 [MAC 6792 175 1 176 239 239 6729
6 |CR 260 5 5 8 8 257
7 [MCC 367 76 1 77 3 61 64 380
8 [COMP APPEAL 4 0 0 4
9 |COMP PET 18 0 0 18
10 ]EP 8 0 0 8
11 |TPC 55 5 1 6 6 6 55
12 [CONC 0 o 0 0
13 JCONT 781 80 80 95 95 766
14|ITR 3 o 0 3
15 |ITA 4 0 0 4
16 |CEA 0 0 0 0
17 [CER 0 0 o 0
18 JARBA 121 18 18 3 3 136
19 {ARBAP 1 0 0 1
20 |ARBR 27 1 1 0 28
271 |TAXC 178 1 1 9 9 170
22 |REVP 196 24 24 20 200 200
B |TOTAL (1 to 22) 18720 569 14 1 584 6 0 669 675 18629
TOTAL {A+B) 38525 2233 71 10 2314 19 0 1939 1958 38881
MAIN CRIMINAL CASES
1 {CRREF 5 0 0 5
2 |CRA 13943 168 1 169 1 137 138 13974
3 |CRR 4913 144 144 169 175 4882
4 |MCRC 711 722 722 3 688 691 742
5 |MCRCA u/s 438 CrPC 212 146 1 147 201 201 158
6 |CONTR 8 0 0 8
7. jCRMP 3065 258 3 261 14 218 232 3094
8 |TPCR 14 1 1 & & 9
9 |ACQA 2045 65 65 3 9 12 2098
C |TOTAL=(1 to 9) 24916 1504 4 1 1509 27 0 1428 1455 24970
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 63441 3737 75 11 3823 46 o 3367 3413 63851
CRIMINAL CASES
PEND!:—JCE%L&?;EASEI 63441 INCREASE {+410) 63851
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